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qate of Order a 22 ,6.2000 •. 

O,A, No, 3§9/1997 

Banshidbar, ·aged 49 years, S/0 Sardar Singh j i, 

by' caste Gurj ar I resident of ouarter No.1, Income Tax 

colony, Polo I.I, Jo:ihpur, At present working as Addl, 

commissioner, Income Tax R.ange-2, JOdhpur, i . ., 

••• Applicant 

vs 

1.. Unioo of India, through the Secretary, Ministry of 

Finance, Department of Revenue, GO'I'ernn:ent of India, 
New oelbi. I 

2, The Chairman, Central Board of Direct Taxes, 

New Delhi, 

••• Respondents 

••• Applicant 

vs 

1. Union of India, through the Secret~y, Ministry of 

Finance, Department of R.evenu.e, Government of India, 
.. ' ' '. ' 

New oelbi. . , - I 

2, The' Chairman, central Board of Dire~ Taxes, 
. l· . 

! .. f 

I New Delhi, 
••. • Respondents 

Mr, M..S. Singhvi, COunsel for ~e Applicant~_·.; 
Mr. u.s. Bhargava, counsel for the aespona.ents ~ 
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-2 - O.eAs Nos. 360/97 & 62/99 
','. 

Hon•ble Mr. Justice B.S. Raikote, Vice Chairman 

Hcn•bl~ Mr. Gopal Siingh. Administrative MenbGr 

ORDER ----
(PER HON • Bl.& Mit • GC:»AL S lNGH) 

Appl.ieant,. sanshi Dhar has filed these· two appli~tia1s 

u.nder Section 19 of the Administrative Tr.ibunals Act, 1985, 

challenging his supersession for ad hoc promotion to the post 

of commissioner of Income Tax ( CJ!r for shor~ ) (OA Na.38097) 

·,and for regular promoticn as CIT (OA No.62/99) • 

. 2.. This c:ontrwersy has com~ up before us in in OA N o.l59/99 

-l".J.ss sant:ceh S.ha.rua vs Uniai of India &c Ors •. , which has sepa­

rately been disposed . of tOday. 
. -.: 

3 • i'or detailed reas ens recorded in our order in 
I 

O.A. No .159/99, both these applications are dismissed with 

order as to ccets. 
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